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Central Administrative Tribunal, Principal Bench

‘Mew Delhi, this the [8th day of January, 2000

. Hon ble Mr. S. R. Adige, Vice Chairman {A)
.. -HONn ble Mr.Kuldip Singh,Member {J)

hir Singh
I Har Narain
No,. 8894 /DAP, P.S. Patel Na
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-~ Applicant
{By Advocate - None)

1. ~The Commissioner of Police,
: Police Head Quarter, I1.T7.0.,
New Delhi,

2.0 .. Additional Dy. Commissioner of Police,
. West District,
: New Delhi. o - Respondents

OQORDE R (Oral)

By Hon ble Mr.S.R,Adige Vice.Chairman (A)

s not interested in pursuing this 0.A, The same is

W ﬂ”ﬂt .
(Kuldip Singh) : o ;R..Adi@z

Member (J) : Vice Chairman{A)




